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shows Kashmir as a separate entity be-
longing neither to Pakistan nor to
Indla, and if so, what steps Govern-
ment have taken to rectify the same?

Mr, Speaker: How does that arise
out of the main question? The mamn
question only refers to the C'onci_ce
Oxford Dictionary. The hon. Minis-
ter cannot be expected to know every-
thing about everything.
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Some Mo, Members: May we have
the reply in English also?
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Shrimat! Lakshmi Mensa; (a) Copies
of two letters addressed by our Per-
manent Representative in the United
Nations to the President of the
Security Council and Pakistan’s reply
are laid on the Table of the House.
[See Appendix I, annexure No. 1},

(b) Copies of our Permanent Re-
présentative’s letters have been dis-
tributed to all members of the Security
Council as Security Council documents.
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Mr. Speaker: Order. order The
hon Member must only ask a ques-
tion and not go on making a speech.

I do not think the hon Member has
asked any question at all.

Shri Vajpayee: May 1 know whe-
ther this question of the construction
of the Mangla Dam was raised at the
meeting that our Ministers held with
the representatives of Pakistan recent-
ly, and if so, the result thereof?

The Prime Minister and Minister
of External Affafrs (Shri Jawaharial
Nehru): No. That meeting was con-
fined to discussion of border issues on
the eastern side.
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Shei D. C. Sharma: Mey 1 know
whether this dispute will be referred
like the canal water dispute to any
international agency: like the World
Bank, so that it may be solved
atdcably?

Shri Jawaharial Nehru: No: not in
that sense. This dispute essentially is
a part of the Kashmir dispute; that is
a part of Kashmir. But the hon.
Member 1s correct in thinking that it
may be connected with the canal water
issue. In that sense, there is no ques-
tion of any dispute: the dispute is
about Kashmir, if you like, The other
is the question of an arrangement
about canal waters, about which we
are dealing with Pakistan.
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Shri N. R, Muniswamy: May I know
whether Government are aware that
the USA has offered both financial and
technical aid for the construction of
this dam, and if so, the reaction of
Government thereto?

Shri Jawaharlal Nehru: I have just
stated in reply to Shri D. C. Sharma’s
question that there are two parts of
this matter. One 1s a question that
arises over our territory in Kashmir
State even though that might be
occupied by Pakistan, and our claim
that they should not do anything on
the territory which is ours. That is
one question which is part of the
Kashmir issue.



7 Oral Amswers

The other question is cannected with
the canal waters, as to the best use
that might be made of canal waters
for India and for Pakistan. In that
connection, the U.8, Government and
the World Bank, and perhaps vaiious
other governments, are, at the iu-
stance of the World Bank, offering con-
siderable sums of money to Pakistan.
That is not directly our concern—what
money they offer to Pakistan in cun-
nection wi‘h the development of theix
canal system.

Shri Tridib Kumar Chaudhuri:
May I know if the 122 villages which
are likely to be submerged by the
construction of the Mangla Dam are
all in Pak-occupied territory and if
any portion of Indian-occupied teiri-
tory in Kashmir or territory which...

Shri Vajpayee: We are not ‘occup-
ing’ any territory there.

Shrl Tridib Kumar Chaudhuri:
Territory which is under our military
occupation. (Interruptions).

Shri Nath Pai: It is Indian territory.

Shri Tridib Kumar Chandhuri:
It is Indian territory but occupied by
our forces, (Interruptions).

Shri Vajpayee: No, Sir.

Shri Tridib Komar Chaudhuri:
Certain pqrlions are under our oc-
cupation.

Shri Nath Pai: It is defended by
our forces.

Shri Tridib Kumar Chaudhuri: 1
stand corrected. But there is & cer-
tain part which is under our occupa-
tion. Is any part of the territory of
Kashmir which is under our occupation
likely to be affected by the construc-
tion ef the Mangla Dam?

Mg, Speaker; Next question, There
is too much of assumption in the ques-
tion.
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Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that Gov-
ernment have appointed an Informal

- Committee to go into the question of

recruitment of labour in Gorakhpur;
and

(b) whether any report has been
submitted by the said Committee?

The Deputy Minister of Labour
(Shri Abid All): (a) Yes

(b) No.

Shri Keshava: May I know f it is
not a fact that this Committer was
appointed in pursuance of an assur-
ance given on the floor of the Fouse?
It so, what is the reason for, and signi-
ficance of, makiig it an  Informal
Committee?

Shri Abid Alf: First, it was discissed
in a meeting of some MPs. and sub-
sequently, during the course of dis-
cussion here, my senior colleague an-
nounced that some MPs. have bean
invited to visit the camps. Therefore,
it was classified as an Informal Com-
mittee,

Shri Panigrahi: May I know whe-
ther till the Report is submitted, Gov-
ernment propose to set up any Em-
ployment Exchange there for re-
cruiting labour?

Shri Abid Ali: There are Employ-
ment Exchanges already there,

Shri Tangamanl: May 1 know what
are the terms of reference of this Com-
mittee?

Shri Abld Al: There should be no
distinction whatever between Gorakh-
pur labour and other workers at work
sites, As many of the existing facili-
ties ag possible which are not incon-
sistent with the above, should be made
available to future recruits. There
should be security of employment to
the existing ')IMWI rexruited





